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CRI M NAL APPEAL NO 608 OF 2001

LAXVAN Appel lant (s)
VERSUS
STATE OF MAHARASHTRA Respondent (s)

(Wth Ofice Report)

Date : 17/07/2002 This appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE M B. SHAH
HON BLE MR. JUSTI CE Bl SHESHWAR PRASAD S| NCGH
HON BLE MR, JUSTI CE H. K. SEMA

For Appellant (s) M. S. Miralidhar, Adv. (A C)

S. V Deshpande, Adv.
S. S. Shinde, Adv.
V. N. Raghupat hy, Adv.

For Respondent (s)

Ss=

UPON hearing counsel the Court nmade the foll ow ng

ORDER

M. S. Miralidhar, |earned counsel for the appellant
started argunents at 3.15 PMand had not concluded till the
3.30 PM when the Court rose for the day. The nmatter
remai ned Part - Heard.
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